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$THE MINISTER OF LAW AND JUS- \
TICE (SHRI H. R. GOKHALE): (a) 1433
complaints were received by the Election
Commission and 1484 by the Chief Elec-l
toral Officers of the State/Union territories. |
The details of compl'ums are as under :—

RCCClved
by
Election
Commis-
sion

by

Recelved l
C.EOs. |

Natur: of complaints

Omission of names 150
and inclusion  of
bogus names in the

electoral rolls.

26

Transfer of officers
on thc eve of elec-
tions,

13

Participation by Go-
vernment employees
in elections.

354

Misuse of Govt. ma-
chinery.

59 203 !

Partisan attitude of
Government  officers
employed on elec-
tion duty.

36 94

Printing
shing
postcrs,
cle.

and publi-
objectionable .
pamphlets * '

Intimidation and co-
ercion of voters at
poliing stations.

68

Impersonation by vo-
ters.

30

Disturbance at pub- 419 380
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lic meetings and
maintenance of law
and order.

Complaints of other
miscellaneous chara-
cter.

350 337
Wl ;

GrAND TOTAL 1484 !

1433

to Questions 46

(b) Wherever the complaints contained
specific allegations, they were immediately
brought to the notice of the authorities
concerned for appropriate action.]

Loss DUE TO TICKETLESS TRAVEL

*309. SHRIMATI SITA DEVI:
SHRI O. P. TYAGI:
SHRIMATI SAVITA BEHEN:

Will the Minister of RAILWAYS be
pleased to state:

(a) the estimated amount of loss suffered
by the Railways on account of ticketless
travelling duting the last thrce years, year-
wise;

(b) whether it 1s a fact that the Northern

Railway has launched a campaign in Punjab
to check ticketless travelling;

(c) if so, the number of ticketless
travelling cases detected during the cam-
paign and the amount realised towards fine
and the number of trains on which the

raids were conducted; and

(d) what is the future programme of the
Railways to check ticketless travelling in
the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHRD. SHAFl QURESHI): (a) to (d)

A statement 1s laid on the Table of the
Sabha.

STATEMENT

(a) Estimates of the incidence of ticket-
less travel on Indian Railways are not made
from year to yecar and as such, separate
figures for the last three years are not avail-
able. On the basis of simple checks con-
ducted on all Indian Railways duiing 1967
68, the loss was estimated to be of the order
of Rs. 20to 25 crores pet anrum.

(b) and (c¢) Yes, Sir. A campaign was

, recently launched in Punjab by the Nor-
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English translation.

' thetn Railway in association with the State



